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         Establish/Operate/Renewal 23ndt CC Meeting 19.03.2022,21.03.2022 
 

 MAHARASHTRA POLLUTION CONTROL BOARD 

Minutes of 23rd Consent Committee Meeting of 2021-2022 held on 19.03.2022 (1st sitting) & 21.03.2022(2nd sitting) through Video Conference. 

The following members of the Consent Committee were present: 

1. Shri Ashok A. Shingare, IAS, Member Secretary,  

Maharashtra Pollution Control Board, Mumbai   – Chairman 

2. Shri. R. G. Pethe, Retired WPAE,MPCB   --  Member 

3. Shri Y. B. Sontakke, Joint Director (WPC), 

Maharashtra Pollution Control Board, Mumbai  --Member 

4. Shri V. M. Motghare, Joint Director (APC) 

Maharashtra Pollution Control Board, Mumbai  --Member 

Chairman of the committee welcomed the members of the committee and allowed proceeding of the meeting to start. The minutes of the 18th Consent 

Committee meeting of 2021-22 held on 08.03.2021 circulated vide email were confirmed. 

The meeting thereafter deliberated on the agenda items placed before the committee and following decisions were taken. 

 

Sr 

No 

Application 

Unique 

Number 

Industry Name & 

Address 

Decision on 

grant of 

consent 

Consent 

granted upto 

Section Remarks/ Discussion 

Agenda A-Consent to Establish 

1 MPCB-

CONSENT-

0000123173 

M/S SHREE 

ENVIRONMENTAL 

TAKALI 

KUMBHAKARAN, 

AARVI ROAD 

Approved 

Consent to 

Establish 

Commissioning 

of the unit or 

five years 

whichever is 

earlier 

PSO It was decided to grant consent to establish to BMW CTF 

subject to by imposing following conditions. 

(i) PP shall obtain Environmental Clearance for 

proposed establishment. PP shall not take any 

effective steps prior to obtaining EC from Competent 

authority. 

(ii) PP shall submit BG of Rs.5.0 Lakh towards 

compliance of consent conditions. 

The consent shall be issued after submission of 

Industrial NA certificate from competent authority, 

detail of plant and machinery and details of Pollution 

control systems 
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2 MPCB-

CONSENT-

0000121934 

M/s. RUBBERWALA 

HOUSING 

&INFRASTRUCTURE 

LTD ,C.S. No. 990 

situated at 243-G Patthe 

Bapurao Marg (Fal C.S. 

No. 990 situated at 243-

G Patthe Bapurao Marg 

Girgaoan Mumbai City 

Approved 

Consent to 

Establish 

Commissioning 

of the unit or 

22.07.2025 

whichever is 

earlier 

WPC Committee noted that PP has applied for consent to 

establish (Revalidation) for residential 

redevelopment construction project on Total Plot 

area- 4675.62 Sq.mts and BUA- 49299.88 Sq.mts as 

per EC dtd 05.08.2021. 

The case was discussed in 16th CC meeting & SCN 

was issued on 01.02.2022 as PP has not submitted 

Architect certificate for completed construction 

work, B.G. as per earlier consent condition and 

earlier consent was valid upto-22.07.2020 and not 

obtained re-validation. 

Committee noted the reply submitted by PP along 

with architect certificate and BG. PP has submitted 

that they were going for EC for expansion, after 

obtaining EC, applied for revaluation with 

expansion. 

After due deliberation, it was decided to consent to 

establish (Revalidation) for residential 

redevelopment construction project on Total Plot 

area- 4675.62 Sq.mts and total construction BUA- 

49299.88 Sq.mts as per EC dtd 05.08.2021 by 

imposing following conditions. 

(i) PP shall comply with the conditions 

stipulated in Environmental Clearance and 

consent conditions and submit BG of Rs. 10 

Lakhs towards compliance of the same.  

(ii) PP shall install online monitoring system to 

the O/L of STP for monitoring pH, Flow, 

BOD, TSS.  

(iii) The treated domestic effluent shall be 60 % 

recycled for secondary purpose such as toilet 

flushing, air conditioning, cooling tower 

make up, firefighting etc. and reaming shall 

be utilized on land for gardening and 

connected to the sewerage system provided 

by local body. 

291 318



         Establish/Operate/Renewal 23ndt CC Meeting 19.03.2022,21.03.2022 
 

(iv)  Project Proponent shall provide Organic 

waste digester with composting facility or 

Bio-gas digester with composting facility. 

(v) Project Proponent shall make provision of 

charging port for Electric vehicles in at least 

40% total available parking area 

(vi) PP shall comply with the provision of 

Construction & Demolition Waste 

management Rules 2016. 

(vii)  Project Proponent shall take adequate 

measures to control noise and dust emissions 

during construction phase 

(viii) project Proponent shall submit an affidavit in 

Board's prescribed format within 15 days 

regarding the compliance of conditions of EC 

and C to E      

(ix) PP shall submit Bank Guarantee of Rs 26.60 

Lakhs (0.1 % of total capital investment). The 

same shall be forfeited as PP has not obtained 

revalidation of consent to establish after 

22.07.2020, thus violated the Consent 

Conditions. 

(x) PP shall submit Board Resolution in 

prescribed format as PP has not obtained 

revalidation of consent to establish after 

22.07.2020, thus violated the Consent 

Conditions. PP shall submit Bank Guarantee 

of Rs 2.0 Lakhs towards submission of Board 

Resolution within 15 days. 

3 MPCB-

CONSENT-

0000127369 

M/s. OC Specialities 

Pvt. Ltd.E-16, E-17, E-

18, E-22 & OS-23 

Chincholi MIDC Mohol 

Approved 

Consent to 

Establish for 

Expansion 

Commissioning 

of the unit or 

Five years 

whichever is 

earlier 

AST Committee noted that the industry has applied for 

Consent to Establish for expansion for increase in 

quantity of existing 14 Nos of products & deletion 

of 09 nos. of products & addition of 12 Nos of API 

products. Committee also noted that the industry has 

obtained Environmental Clearance for proposed 

expansion. 
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MUNICIPAL CORPORATION OF GREATER MUMBAI 
MUMBAI FIRE BRIGADE 

 

  Office of the Dy. Chief Fire Officer (R-I), Byculla – Regional 
Command Centre, Byculla Fire Station, Bapurao Jagtap Marg, 

Byculla (West), Mumbai-400008. Telephone No. – 022-
23076111/2/3, 022-23001393/4/5 & Fax No. 24153027. 

 

                  
SUB: Amendments stipulating Fire Protection & Firefighting 

requirements for the amended building plans for the 
proposed construction of High-rise Residential Building 
under redevelopment scheme 33(7) of DCPR–2034 on plot 
bearing C.S. No.- 990 of Girgaon Division situated at 
Patthe Bapurao Road, ‘D’-Ward, Mumbai. 

 
REF: i) On-line proposal submitted from M/s – Shaikh & 

Associates – License Surveyor.   
  ii) File No: - EB/3820/D/A. 
----------------------------------------------------------------------------------------- 

 
EXECUTIVE ENGINEER (B.P.) –CITY 
    

 

 In this case, please refer to the N.O.C. stipulating Fire 
Protection & Firefighting Safety requirements issued by this 
department vide No.-FB/HR/R-I/24, dated 16/05/2013 for the 
proposed construction of High-rise Residential building comprising 
of two wings i.e. Sale and Rehab wing. Both wings are having 
common two-level basements (-7.80 Mtrs.). The Sale building 
having two level basements (common for Sale & Rehab building) + 
ground floor + 1st to 4th podium floor + 5th Amenity floor, thereafter 
the building is divided in two wings i.e. Wing ‘A’ & ‘B’, both wings 
are having 6th to 21st upper residential floors with total height to 
69.95 Mtrs. from general ground level up to terrace level. The rehab 
building comprises of two wings ‘C’ & ‘D’ having two level 
basements (common for sale & rehab building) Wing ‘C’ comprises 
of ground floor + 1st to 22nd upper residential floors (22nd part floor) 
with a total height of 68.55 Mtrs. from general ground level up to 
terrace level & Wing ‘D’ comprises of ground floor + 1st to 12th part 
upper commercial floors with a total height of 54.05 Mtrs. from 
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general ground level up to terrace level (This N.O.C. is Cancelled 
vide dated 26/12/2017). 

 

 Further, please refer to the N.O.C. stipulating Fire 
Protection & Firefighting Safety requirements issued by this 
department vide No.- FB/HR/R-I/195, dated 26/12/2017 for the 
proposed construction of High-rise Residential-cum-Commercial 
composite building comprising of 04 wings i.e. Wing ‘A’, ‘B’, ‘C’ & 
‘D’. All wings having common three level basements (-10.49mtrs.) 
for car parking for Public Parking Lot (PPL) accessible by 7.50mtrs. 
wide two-way ramp and services + common ground to 4th floor for 
shops + 5th to 7th podium floors for car parking accessible by two 
car lifts; thereafter composite building divided into 04 wings i.e. ‘A’, 
‘B’, ‘C’ & ‘D’; Wing ‘A’, ‘B’ & ‘C’ having 8th to 20th upper residential 
floors with a total height of 69.90 Mtrs. from general ground level 
up to terrace level and Wing ‘D’ having 8th to 13th upper residential 
floors with a total height of 49.60 Mtrs. from general ground level 
up to terrace level. Wing ‘A’ & ‘B’ are connected at 8th floor level by 
refuge area; Licensed Surveyor has proposed Atrium in composite 
building with two escalators as shown on plans. 

   
I]- NOW, LICENSE SURVEYOR HAS SUBMITTED AMENDED 

BUILDING PLANS & PROPOSED FOLLOWING AMENDMENTS: 
 

A] BASEMENT:- 
i) License Surveyor has proposed UG tank, Driver’s Store room, 

utility area, 6.00 Mtrs. wide drive way and 6.00 Mtrs. wide 
ramp at 3rd level basement as shown on plans. 

ii) License Surveyor has proposed STP (double height), UG Tank, 
Driver’s Store Room, Utility area, 6.00 Mtrs. wide drive way and 
6.00 Mtrs. wide ramp at 2nd level basement as shown on plans. 

iii) License Surveyor has proposed STP (double height), Driver’s 
Store Room, Utility area, 6.00 Mtrs. wide drive way and 6.00 
Mtrs. wide ramp at 1st level basement as shown on plans. 
 

B] COMMERCIAL FLOORS:- 
i) License Surveyor has proposed total 52 nos. of N.R., 06 nos. of 

stalls, utility area, OWC, Temple, 03 nos. of electric meter 
rooms, meter panel, entrance lobby,  electric substation, 8.00 

297 324



 3

Mtrs. wide drive way and 7.50 Mtrs. wide ramp on ground 
floor as shown on plans. 

ii) License Surveyor has proposed DG set on ground at north-
east side of the building as shown on plan. 

iii) License Surveyor has proposed 242 nos. of shops with lofts 
each on 1st to 3rd floor along with pantry and gents & ladies 
toilet block instead of earlier approved 200 nos. of shops as 
shown on plan.  

iv)  License Surveyor has proposed 237 nos. of shops at 4th floor 
along with pantry and gents & ladies toilet block instead of 
earlier approved 100 nos. of shops as shown on plan.  

v) License Surveyor has proposed part two tier stack car parking 
by means of two nos. of car lifts, 23 nos. of shops, Yogalaya, 
Electric meter room, 5 nos. of Electric service utility room, 
gents & ladies toilet block & common toilet block on 5th 
podium floor as shown on plans. 

vi) License Surveyor has proposed part two tier stack car parking 
by means of two nos. of car lifts, 25 nos. of shops, Society 
Office, Electric meter room, Two wheeler parking, 02 nos. of 
Electric service utility room, gents & ladies toilet block  on 6th 
podium floor as shown on plans. 

vii) License Surveyor has proposed to delete horizontal car parking 
and proposed Atrium opening slab with the 1.10 Mtrs. height 
parapet wall all the four sides, 2 nos. of recreational hall along 
with changing room, 3 nos. of fitness centers along with 
changing room, 02 nos. of gents and ladies toilet blocks, 
pantry, gents and ladies changing room, 03 nos. of electric 
meter room and 03 nos. of electric meter/ service utility 
rooms, RG and open to sky podium lounge at 7th floor as 
shown on plan.   

viii) License Surveyor has proposed atrium space at the middle 
from ground upto the 6th floor with LMR of capsule tubes 
elevators on 6th floor as shown on plan.  
 

C]  Wing-A, B & C 
i) License Surveyor has proposed minor changes in total nos. of 

flat from 8th to 20th floors as shown on plan. 
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D] Wing-A 
i) License Surveyor has proposed two nos. of lifts for wing A from 

ground upto the 3rd basement level instead of earlier approved 
one lift as shown on plan. 

 
E] Wing-C 

i) License Surveyor has proposed one additional lift for Wing ‘C’ 
leading from 7th floor to terrace level as shown on plans. 

ii) License Surveyor has proposed Staircase of Wing ‘C’ 
terminated at 7th floor then leads to terrace level as shown on 
plans. 

iii) License Surveyor has proposed 09 nos. of flats on 20th floors of 
Wing ‘C’ instead of 10nos. of flats as shown on plans. 

 
F] Wing-D 

i) License Surveyor has proposed minor changes in total nos. of 
flat from 8th to 13th floors as shown on plan. 

ii) License Surveyor has proposed additional 07 nos. of floors 
above the earlier approved 13th floors in Wing ‘D’ as shown on 
plan. 

iii)  License Surveyor has proposed 04 nos. of flats each on 9th to 
14th & 16th to 20th floors and 03nos. of flats & part refuge area 
on 15th floor as shown on plans. 

IV) License Surveyor has proposed to shift the location/ 
orientation of staircase of Wing ‘D’ as shown on plans. 
 
 

   By the virtue of proposed amendments by the 
License Surveyor, the proposed construction of High-rise 
Commercial-cum-Residential Composite building will be 
comprising of 4 nos. of wings i.e. Wing-A, Wing-B, Wing-C and 
Wing-D; All the four wings having common three level 
basements + common ground to 4th upper floors for all the 
four wings + 5th to 6th common podium floors for all the four 
wings + 7th floor as open to sky terrace lounge, common for all 
the four wings + wing-A, Wing-B, Wing-C & Wing-D have 
separated from  8th to 20th upper residential floors having total 
height of 69.90 Mtrs. from general ground level upto the 
terrace level. As well License Surveyor has proposed Atrium at 
the middle in the composite building of Wing-A, Wing-B, Wing-
C and Wing-D from ground upto the 6th floor level and opening 
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of Atrium on 7th floor terrace lounge with parapet wall of 1.10 
Mtrs. from all the four sides with Quadra conical removable 
outward opening.  
 

II]- THE FLOOR-WISE USERS OF THE BUILDINGS: 
 

A]- THE FLOOR-WISE USERS OF WING ‘A’ “B’ ‘C’ IS AS UNDER: 
 

FLOOR USERS 
Wing-A Wing-B Wing-C 

Basements Common Basement for all the three wings 
3rd Level 
Basement 

UG tank, Driver’s Store room, utility area, 6.00 Mtrs. 
wide drive way and horizontal Car parking by means 
of 6.00 Mtrs. wide ramp.  

2nd Level 
Basement 

STP (double height), UG Tank, Driver’s Store Room, 
Utility area, 6.00 Mtrs. wide drive way and 
horizontal Car parking by means of 6.00 Mtrs. wide 
ramp   

1st Level 
Basement 

STP (double height), Driver’s Store Room, Utility 
area, 6.00 Mtrs. wide drive way and horizontal Car 
parking by means of 6.00 Mtrs. wide ramp. 

Ground  
floor 

52 nos. of N.R., 06 nos. of stalls, utility area, OWC, 
Temple, 03 nos. of electric meter rooms, meter 
panel, electric substation, 8.00 Mtrs. wide drive way 
and 7.50 Mtrs. wide ramp & 03 nos. of Entrance 
Lobbies at different places. 

1st to 3rd 
floors  

242 nos. of shops with lofts each on 1st to 3rd floor 
along with pantry and gents & ladies toilet block. 

4th floor 237 nos. of shops along with pantry and gents & 
ladies toilet block. 

5th Podium 
floor 

Part two tier stack car parking by means of two nos. 
of car lifts, 23 nos. of shops, Yogalaya, Electric 
meter room, 05 nos. of Electric service utility room, 
gents & ladies toilet block & common toilet block 

6th Podium 
floor  

part two tier stack car parking by means of two nos. 
of car lifts, 25 nos. of shops, Society Office, Electric 
meter room, Two wheeler parking, 02 nos. of Electric 
service utility room, gents & ladies toilet block. 

7th floor Atrium opening slab with the 1.10 Mtrs. height 
parapet wall all the four sides, 02 nos. of 
recreational hall along with changing room, 03 nos. 
of fitness centers along with changing room, 02 nos. 
of gents and ladies toilet blocks, pantry, gents and 
ladies changing room, 03 nos. of electric meter room 
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and 03 nos. of electric meter/ service utility rooms, 
RG and open to sky podium lounge. 

 Wing-A Wing-B Wing-C 
8th floor 
(Refuge) 

02 nos. of 
Residential flats 
& Refuge area. 

04 nos. of 
Residential 
flats. 

02 nos. of 
Residential 
flats & Refuge 
area. Common Refuge Area 

15th floor 
(Refuge) 

03 nos. of 
Residential flats 
& Refuge area. 

04 nos. of 
Residential 
flats & Refuge 
area. 

07 nos. of 
Residential 
flats & Refuge 
area. 

9th to 14th & 
16th to 20th  
floors 

04 nos. of 
Residential flats. 
(On each floor)  

05 nos. of 
Residential 
flats. (On each 
floor)  

10 nos. of 
Residential 
flats. (On each 
floor)  

Terrace floor O.H.W.T. & L.M.R.  
 

B]- THE FLOOR-WISE USERS OF WING ‘D’ IS AS UNDER: 
 

FLOOR USERS  
Ground floor to 7th floor Same for All Wings 
8th & 15th floors 
(Refuge)  

03 nos. of Residential flats & part refuge.  

9th to 14th, 16th to 20th 
floors 

04 nos. of Residential flats. (On each  
floor level)  

Terrace floor O.H.W.T. & L.M.R.  
 

III] – REFUGE AREAS:   

Wing Refuge 
floor  

Refuge area in Sq. Mtrs. At the height  
of refuge floor 
from ground level. Required Proposed 

Wing ‘A’ 8th floor 40.87 43.43 32.20 Mtrs. 

15th floor 36.14 38.40 52.50 Mtrs. 
Wing ‘B’ 8th floor 54.23 57.62 32.20 Mtrs. 

15th floor 46.26 49.15 52.50 Mtrs. 
Wing ‘C’ 8th floor 124.61 131.40 32.20 Mtrs. 

15th floor 101.18 107.52 52.50 Mtrs. 
Wing ‘D’ 8th floor 62.05 62.23 32.20 Mtrs. 

15th floor 53.01 54.90 52.50 Mtrs. 
In addition, terrace of each wing will be treated as refuge area 
Refuge area calculation shall be verified by E.E.(B.P.) City as per 
rules & excess refuge area if any, shall be counted in F.S.I. as per 
D.C.P.R. -2034 
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IV]- THE OPEN SPACES: 
As per the proposed plans uploaded by Licensed Surveyor the 
building abuts on 27.40 meters wide Patthe Bapurao Marg on 
South side as shown on plans. 
Open spaces all around the Building are as per the approved 
revised building plans vide No.-FB/HR/R-I/195, dated 
26/12/2017.   
 

V]- THE DETAILS OF STAIRCASES: 
 

A]- THE DETAILS OF STAIRCASES IN WING ‘A’ AS UNDER:   

Staircase Width Nos. of 
staircases 

Leading from Ground to 3rd basement floor. 1.50 Mtrs. 01 No.  
Leading from Ground to terrace floor level. 1.50 Mtrs. 01 No.  
The proposed staircases shown on plans are of enclosed type and are 
externally located & adequately ventilated to outside air. 
 

B]- THE DETAILS OF STAIRCASES IN WING ‘B’ AS UNDER:   

Staircase Width Nos. of 
staircases 

Leading from Ground to terrace floor level. 1.50 Mtrs. 01 No. 
The proposed staircase as shown in plans is enclosed type and are 
externally located & adequately ventilated to outside air. 
 

C]- THE DETAILS OF STAIRCASES IN WING ‘C’ AS UNDER:   

Staircase Width Nos. of 
staircases 

Leading from 3rd level basement upto the 
4th floor level. 

1.50 Mtrs. 01 No. 

Leading from 5th floor to 7th floor level. 1.50 Mtrs. 01 No. 
The proposed staircase as shown in plans is enclosed type and are 
externally located & adequately ventilated to outside air. 
 

D]- THE DETAILS OF STAIRCASES IN WING ‘D’ AS UNDER: 
 

Staircase Width Nos. of staircases
Leading from Ground to 6th floor. 1.50 Mtrs. 01 No.  
Leading from 7th to terrace floor  1.50 Mtrs.          01No 
Leading from ground to 5th floor 

(Single flight) 
1.50 Mtrs.          01 No. 

The proposed staircase as shown in plans is enclosed type and are 
externally located & adequately ventilated to outside air. 
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VI]- THE DETAILS OF LIFTS: 
 

 A]- THE DETAILS OF LIFTS IN WING ‘A’ AS UNDER: 
 

Lift type Profile Nos. of lifts 
Passenger  Leading from 3rd basement upto 

ground floor 
01 No. 

Passenger Leading from 2nd basement upto the 
7th floor level.  

01 No. 

Passenger  Leading from  ground floor to top floor 
level 

01 No.  

Fire Lift Leading from  ground floor to top floor 
level 

01 No. 

The lift lobby at each floor level is directly ventilated to outside 
air as shown in the plan. 

 
 B]- THE DETAILS OF LIFTS IN WING ‘B’ AS UNDER: 

 

Lift type Profile Nos. of lifts 
Passenger  Leading from  ground floor upto 

terrace floor level 
01 No.  

Fire Lift Leading from  ground floor upto 
terrace floor level 

01 No.  

The lift lobby at each floor level is directly ventilated to outside air as 
shown in the plan. 

 
 C]- THE DETAILS OF LIFTS IN WING ‘C’ AS UNDER: 

 

Lift type Profile Nos. of lifts 
Passenger/ 
Goods lifts 

Leading from ground upto the 4th floor 
level 

02 Nos. 

Stretcher Lift Leading from 7th to terrace floor level 01 No. 
Passenger Leading from ground to terrace floor 

level 
01 No. 

Fire Lift  Leading from  ground floor to terrace 
floor level 

01 Nos.  

The lift lobby at each floor level is directly ventilated to outside air as 
shown in the plan. 

 
D]- THE DETAILS OF LIFTS IN WING ‘D’ AS UNDER: 
 

Lift type Profile Nos. of lifts 
Capsule type 
passenger Lift 

Leading from ground to 5th floor 01 No. 

Capsule type 
Fire Lift 

Leading from ground to 5th floor 01 No. 
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Passenger  Leading from  ground to terrace floor 
level 

01 No.  

Fire Lift Leading from  ground floor to terrace 
floor level 

01 No. 

Escalators Leading from ground to  4th floor level 02 Nos. 
The lift lobby at each floor level is directly ventilated to outside air 
as shown in the plan. 
Escalator 02 nos. leading from ground to 4th floor level in C Wing 

 
VII]- THE PROPOSAL HAS BEEN CONSIDERED FAVORABLY 

TAKING INTO  CONSIDERATION THE FOLLOWING FACTS: 
i) The site abuts on 27.40mtrs. wide Patthe Bapurao Marg on 

South side. 
ii) There shall be no compound wall on Road side i.e. South side. 
iii)  This department has already issued N.O.C.’s vide No. i) 

FB/HR/R-I/24, dated- 16/05/2013 & ii) FB/HR/R-I/195, dated 
26/12/2017. 

iv) Licensed Surveyor has submitted the hardship letter stated that, 
the party had obtained the IOD was issued on dated 30/12/2014 
& C.C. was issued on dated 18/12/2015 for the building. 
Licensed Surveyor has also stated that, the necessary 
concessions were already approved by Hon. M.C.  

v)  All the building wings shall be provided with Automatic smoke 
detection system above & below the false ceiling level in all the 
NR/commercial shops, Electric Meter Rooms, Electric Meter / 
utility service room, Electric Substation, Driver’s Store Room, 
Utility Rooms, Society office & Pump Room and wherever false 
ceiling is proposed in the building. 

vi) All the building wings shall be provided with Wet riser cum 
Down comer system, Sprinkler System, Drencher System, 
Hydrant System, Medium Velocity Water Projector System, Fire 
Fighting Pumps, Jockey Pump to the Riser System, Sprinkler 
Pumps, Jockey Pump to the Sprinkler System, Booster Pumps 
and Pumps for the Drencher System. 

vii) All the building wings shall be provided with Automatic Smoke 
Detection System coupled with Fire Alarm System for Shopping 
Center from ground upto the 4th floors NR / Commercial shops 
and on part 5th & 6th NR / Commercial Shops.  
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viii)  All the building wings shall be provided with Manual Call 
Points of Fire Alarm System.  

ix) All the building wings shall be provided with effective & efficient 
public address system.  

x) The enclosure provided for electric substation shall be having four 
hours fire rating for all the four side walls.  

xi) All the three basements shall be provided with natural as well as 
mechanical ventilation through ventilation cutouts.  

xii) Opening of Atrium on 7th floor terrace lounge with parapet wall 
of 1.10 Mtrs. from all the four sides with Quadra conical 
removable outward opening shall be provided with fugue-link 
frames connected with automatic smoke detection systems. 
 
 

 E.E.B.P.-(City) is hereby requested to scrutinize the plans 
as per amended DCR-1991/DCPR-2034 & verify civil work and all 
other requirements pertaining to civil Engineering side including 
open spaces, corridors, staircases, amendments, height, refuge area 
in Sq. Mtrs & floor occupancy of the building. If any changes in the 
plans other than mentioned above then E.E.B.P. (City) shall refer 
back the proposal to this department for revised NOC till then 
further process shall not be permitted. 

 
 

 In view of above, as far as this department is concerned, 
the approval for the amendments to the Fire Protection & Fire 
Fighting Safety requirements for the proposed construction of High-
rise Commercial-cum-Residential Composite building comprising of 
4 nos. of wings i.e. Wing-A, Wing-B, Wing-C and Wing-D; All the 
four wings having common three level basements + common ground 
to 4th upper floors for all the four wings + 5th to 6th common podium 
floors for all the four wings + 7th floor as open to sky terrace lounge, 
common for all the four wings + wing-A, Wing-B, Wing-C & Wing-D 
have separated from  8th to 20th upper residential floors having total 
height of 69.90 mtrs. from general ground level upto the terrace 
level. As well License Surveyor has proposed Atrium at the middle 
in the composite building of Wing-A, Wing-B, Wing-C and Wing-D 
from ground upto the 6th floor level and opening of Atrium on 7th 
floor terrace lounge with parapet wall of 1.10 mtrs. from all the four 
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sides with Quadra conical removable outward opening as shown on 
plans, as per details shown in the enclosed plan signed in token of 
approval, subject to satisfactory compliances of the following 
requirements: 

 

1. Due to amendments proposed by the Licensed Surveyor in the 
amended building plans, it is very much necessary to suggest 
amendments in some of the earlier N.O.C. requirements & 
additional N.O.C. requirements have to be stipulated from Fire 
Protection and Fire Fighting installations point of view.  

 

2. Earlier N.O.C.’s of Fire Protection & Firefighting requirements 
issued by this department vide No.- FB/HR/R-I/195, dated- 
26/12/2017 shall be strictly adhere to along with modified 
following stipulated amendments & additional Fire Protection & 
Firefighting requirements: 

 
3. AMENDEMENTS to the FIRE SAFETY REQUIREMENTS of NOC 

No. FB/HR/R-I/195, dated- 26/12/2017  : 
 

A]- Amendment to the requirement Sr. NO. 19-C) WET RISER: 
Wet Riser for each wing (A, B, C & D) shall be extended up to the 
topmost floor of the Building) 
 
B]- Amendment to the requirement Sr. No. 19-E) AUTOMATIC 
SPRINKLER SYSTEM:  
Automatic Sprinkler System for each wing (A, B, C & D) shall be 
extended up to the topmost floor of the Building). 
 

C]- Amendment to the requirement Sr. No. 19-L)-a AUTOMATIC 
FIRE ALARM SYSTEM:   
Automatic Fire Alarm System shall be provided for Gr, 1st to 4th 
floors & part 5th & 6th floors to the shop area. 
 

D]- Amendment to the requirement Sr. No. 20) REFUGE AREA:  
Refuge area in Wing-A, Wing-B, Wing-C & Wing-D on 8th & 15th 
floors and also provided common refuge area in Wing-A & Wing-
B on 8th floor of the building as shown on the plan shall be 
conformed to the requirements of FB/HR/R-I/195, dated 
26/12/2017.  
 

4. ADDITIONAL FIRE FIGHTING SAFETY REQUIREMENTS: 
 

1. ELEVATION FEATURES: (for each wing)  
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As shown on plan, elevation features/treatment shall be given as 
per the MCGM guidelines & DPCR-2034. 
 

2. SHOPPING CENTRE (N.R./COMMERCIAL SHOPS) FROM 
GROUND + 1ST TO 4TH UPPER FLOORS + 5TH & 6TH PART 
FLOORS: 

i) False ceiling, suspenders shall be of non-combustible materials. 
ii) Electric wiring shall be halos – free, nontoxic, low smoke having 

copper core. 
iii) Approved type of electric circuit breakers shall be provided at 

the main electric distribution board. 
iv) Electric main switch board shall be provided near main entrance 

and same shall be switched off at the close of each working day. 
v) Wherever wooden partitions are provided it should be treated 

with fire retardant paint and with the provision of half an hour 
fire resistance. 

vi) The A.C. ducts shall be constructed of substantial metal gauge. 
vii) Escape route like staircase, common corridors etc shall not be 

used as return air passage. 
viii) Windows along the periphery on ceiling level shall be openable 

type so as to use for ventilation in case of emergency. 
ix) Central corridor should be provided which should be ventilated 

to outside air. 
x) Continuous corridor of 2.00 Mtrs. width leading from entrance 

to exit should be provided. 
xi) Storage space shall be used for storage of non-flammable and 

non-toxic material only. 
xii) One Dry Chemical Powder ABC type fire extinguishers of 6 Kgs. 

capacity each with I.S.I. certification mark shall be kept in each 
shop. 

xiii) These remarks are offered in the fire risk point of view only and 
necessary permission/clearance of u/s 394 & 390 of M.M.C. Act 
and other permission/rules applicable shall be obtained from 
other concerned departments/authority to make the activity 
legalized and regularized. 

xiv) Crowed in shopping area is restricted and efficient P.A. system 
was recommended for entire Shopping Centre. 

xv) All the fire fighting requirement stipulated by this department 
shall be maintained in good working conditions. 

 
3. OTHER NOC / PERMISSIONS:  
 Necessary permissions / N.O.C. for licensable trade activity 

under section 394 of MMC Act or Power Permit under section 
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390 of MMC Act, addition/ alteration, interior work, etc. shall be 
obtained from competent Municipal Authorities & CFO’s 
Department. 

 
  Earlier party had already paid the Scrutiny Fees on-line 

of Rs.10,45,800/- vide Receipt No.-2187083 & SAP DOC No.- 
1001424841, dated 30/04/2013 and Rs.14,200/- vide Receipt No.- 
2187084 & SAP DOC No.-1001424850, dated 30/04/2013 on gross 
built-up area of 37850.63 Sq. Mtrs. as certified by the License 
Surveyor. 

 
  Thereafter, the party had paid the additional Scrutiny 

Fees of Rs.6,92,857/- vide Receipt No.-5704630 & SAP DOC No.- 
1002916254, dated 29/03/2017 and additional Scrutiny Fees of 
Rs.1,58,546/- vide Receipt No.-5742736 & SAP DOC No.- 
1003027057, dated 01/08/2017 on gross built-up area of 44121.00 
Sq. Mtrs. as certified by the License Surveyor. 

 
  Now, License Surveyor vide his letter dated 17/11/2020 

has certified the gross built up area is now 47343.03 Sq. Mtrs. & 
party has paid additional Scrutiny Fees of Rs.8,81,835.77/- vide 
Receipt No.-0015329 & SAP DOC No.-1003958550, dated 
21/12/2020. 

 
  However, E.E.B.P. (City) is requested to verify the gross 

built up area and inform this Department if it is more. 
 

NOTE:  
 

1) The fire-fighting installation shall be carried out by approved licensed 
agency. 

2) The area calculation shown in the enclosed plan shall be checked by 
E.E.B.P.- City. 

3) E.E.B.P. - City is requested to scrutinize the plans as per amended 
DCPR 2034 & verify entire civil work & all other requirements 
pertaining to civil engineering side including open spaces, corridors, 
staircases, amendments, height / depth & floor occupancy of the 
building. The width of abutting road & open spaces are mentioned as 
per the plans submitted by the Municipal Architect attached 
herewith. These parameters shall be verified by E.E.B.P. – City as per 
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the concerned Regulations of DCPR-2034 before granting any 
permission (IOD/CC/further CC), if found any contradiction, this 
proposal/NOC shall be referred back to this department for revised 
NOC. 

4) E.E.B.P. - City shall verify the proposal in context with the relevant 
Regulations of DCPR-2034 & verify the compliance as per same. If the 
same is not complied with, this proposal shall be referred back to this 
department for issuing fresh NOC. 

5) The schematic drawings / plans of automatic smoke detection 
system, wet riser system, public address system, manual fire alarm 
system shall be got approved from CFO. 

6) The area, size and other required dimensions for the detection 
system, fire alarm system, wet riser system, efficient public address 
system, electrical duct, fire duct etc. shall be verified & examined by 
MEP Consultant. 

7) Separate necessary permission for any licensable trade activity in the 
proposed building shall be obtained from concerned department of 
MCGM/CFO’s department, till then it shall not be allowed to be used. 

8) There shall be no any tree located in the compulsory open spaces or 
in the access way near the entrance gate. 

9) This recommendation letter is issued only from Fire Protection & Fire-
Fighting requirements point of view on behalf of the online application 
from the Municipal Architect without prejudice to legal matters 
pending in court of law, if any. 

10) The plans approved along with this NOC are approved from Fire 
Risk / Fire Safety point of view only. Approval of these plans does not 
mean in any way of allowing construction of the building. It is 
Architect’s responsibility to take necessary prior approval from all 
concerned competent authorities for the proposed construction of the 
building. 

11) As per section 3 of Maharashtra Fire Prevention and Life Safety 
Measures Act 2006, it is the liability of Owner/Occupier to provide & 
maintain the Fire Prevention & Life Safety Measure in good repair and 
efficient condition at all the time in accordance with the provisions of 
The Maharashtra Fire Prevention and Life Safety Measures Act or the 
rules. 

 
 
 
 
  

Scrutinized & Prepared by     Verified & Approved by 
   Divisional Fire Officer             Dy. Chief Fire Officer  
    Mumbai Fire Brigade                  Mumbai Fire Brigade 

Santosh 
Damodar 
Sawant

Digitally signed by Santosh Damodar Sawant 
DN: c=IN, o=Municipal Corporation of Greater Mumbai, 
ou=Mumbai Fire Brigade, postalCode=400001, st=MAHARASHTRA, 
serialNumber=61e44669e2d98547938af839050dd904433341cc6b
3571dd1960ae6ea85beb0f, cn=Santosh Damodar Sawant 
Date: 2020.12.28 03:57:53 +05'30'

HEMANT 
DATTATR
AY PARAB

Digitally signed by HEMANT 
DATTATRAY PARAB 
DN: c=IN, o=Personal, 
postalCode=400059, 
st=MAHARASHTRA, 
serialNumber=9c4bda6af1f297a8
dab8c424f5737c690fba530de024
5712627a21ec3adb7cca, 
cn=HEMANT DATTATRAY PARAB 
Date: 2020.12.28 19:24:13 +05'30'
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